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THE TEA. (AMENDMENT) BILL*
The Deputy Minister la the Minis­

try of Commerce (Shri Shafl 
Qnrethl): Sir, I beg to move for leave 
to introduce a Bill further to amend 
the Tea Art, 1933.

Mr. Deputy-Speaker: The question 
is:

“That leave be granted to intro­
duce a Bill further to amend the 
Tea Act, 1953."

The motion «oa$ -dapted.

Shri Shafl Qnreahl: I introduce! the 
Bill.

18.04 hrs.

The Lok Sabha then adjourned till 
Eleven of the Clock on Monday, June 
12, 1687/Jyaistha 22, 1889 (S<»ca).
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